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F. No. J-11017/6/2024-Judicial 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Judicial Section) 
**** 

Shastri Bhawan, New Delhi 

Dated the 19th March, 2024 

 

                                                    ORDER 

With reference to this Department’s Orders No. J-11017/6/2024-

Judicial (Part-1) and J-11017/6/2024-Judicial (Part-2) both dated 
16.03.2024, the President is pleased to delete / engage / change of panel 

/ up-grade, as the case may be, names of following Advocates, as shown 
in the List ‘A’ to ‘D’ below, for the purpose of conducting Central 

Government litigations. These engagement / change of panel /                   

up-gradation is for a period of three years with effect from the date of this 
order or until further orders, whichever is earlier:  

 

List ‘A’ 

Deletion of names from the panel as per orders dated 16.03.2024  

 

Sl. 

No. 

Name of 

Advocate 

No. of earlier Orders dated 

16.03.2024 

Corresponding 

List and serial 

number 

1.  Rajat Arora J-11017/6/2024-Judicial (Part-1) 
 

List ‘A’  

Sl. No. 5 

2.  Balvinder Singh 

Brar  

-do- List ‘B’ 

Sl. No. 2 

3.  Sandeep Swami 

 

J-11017/6/2024-Judicial (Part-2) District-Bikaner 

Sl. No. 7 

 
List ‘B’ 

 

Engagement of Advocates 
 

Sl. 

No. 

Name of 

Advocate 

Contact Details Enrolment No. 

 

High Court of Rajasthan (PB) at Jodhpur 
Senior Panel Counsel  

 

1.  Nimesh Suthar 

 

C-45, Krishna Vihar, Jodhpur 

Mob: 9828769947 
Email: advocatenimesh82@gmail.com 

R/1643/2005 
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District & Subordinate Courts, Bikaner 
Additional Standing Government Counsel 

 

2.  Mahesh Vyas Main Bar Room (Old), Old Court 
Campus, Bikaner-334001 

Mob: 9829221010 
Email: lakhawatlaw@hotmail.com 

 

R/1498/2008 

 

List ‘C’ 
 

Change of Panel from High Court of Rajasthan, Jaipur Bench to  

High Court of Rajsthan (PB) at Jodhpur 

Senior Panel Counsel 

 

Name of 

Advocate 

Earlier Order No. Corresponding List 

and serial Number  

Hanuman Singh 

Choudhary 

J-11017/6/2024-Judicial(Part-1) 

dated 16.03.2024 

List ‘B’ 

Sl. No. 3 

 

List ‘D’ 

Up-gradation of panel 

 

Sl. 
No.  

Name of Advocate Earlier Order No. Corresponding 

List and serial 

Number  

 
Central Administrative Tribunal, Jaipur Bench 
Senior Central Government Standing Counsel 

 

1.  Manu Bhargav J-11017/6/2024-Judicial (Part-1) 

Dated 16.03.2024 
 

List ‘D’ 

Sl. No. 2 

 
District & Subordinate Courts, Jaipur 

Standing Government Counsel 

2.  Amit Kumar Gupta 

 

J-11017/6/2024-Judicial (Part-2) 
Dated 16.03.2024 

 

District-Jaipur 

Sl. No. 1 
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3. Consequent upon the deletion, change of panel and up-gradation as 
per Lists ‘A’, ‘C’ and ‘D’ above, the names of these advocates occurring in 

the earlier orders as shown against each, stand omitted.    
 

4. The terms & conditions of the engagement of Advocates mentioned 
in the Lists ‘B’, ‘C’ & ‘D’ above will be governed by this Department’s OM 

No. 26(1)/99-Judl. dated 24.09.1999 and No. 27(11)/99-Judl. dated 
24.09.1999 both to be read separately with OM No. 26(1)/2014/Judl. dated 

01.10.2015 & instructions issued subsequently through OMs, especially the 
OM No. J-16/11/2017-Judicial dated 08.02.2018 imposing certain 

restrictions on panel counsel. The aforesaid OMs are available on the 
website of this Department i.e. www.legalaffairs.gov.in in the tab ‘Judicial 

Section’ under heading ‘Circulars pertaining to litigations’. 
 

5. Hindi version of this order will follow. 

 
                                                                                                                                                                                                                                                                                                                                                                                                           

 

(Jaspal Singh Dhanju) 

Deputy Legal Adviser (Judicial) 
 

 

 
Copy (through email) to:-  
 

1. PS to MoS (I/C) L&J 

2. PSO to Law Secretary/All Additional Secretaries and Joint Secretaries in the main secretariat 
of Department of Legal Affairs. 

3. Additional SGI, High Court of Rajasthan.  
4. Deputy SGI for High Court of Rajasthan at Jodhpur and at Jaipur. 
5. The Sr. CGSCs for CAT Jodhpur Bench and Jaipur Bench.  
6. The Registrar, High Court of Rajasthan at Jodhpur and at Jaipur. 
7. The Registrar, Central Administrative Tribunal, Jaipur Bench. 
8. The Standing Govt. Counsel, District Bikaner, Jaipur, Nagaur, Bhilwara, Kota.  
9. Cash (LA) Section for payment of retainership fee to Sr. CGSC (Shri Manu Bhargav) and SGC  

(Shri Amit Kumar Gupta) with effect from the date of this order.  
10. The Pay & Accounts Office, Department of Legal Affairs, New Delhi.  
11. One copy of this order is uploaded on website of this Department i.e. www.legalaffairs.gov.in 

under tab ‘Judicial Section’ in the link ‘Orders related to empanelment of Advocates for Union 
of India’ for the information of panel counsel as above and all other concerned. 

12. Hindi unit, Department of Legal Affairs for Hindi translation of the order. 
13. Office / spare copy 

 

 

 

(Kumar Gaurva) 

Section Officer (Judicial) 

Tel. 011-23384945  
Email: judicial-dla@nic.in 
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F. No. J-11017/6/2024-Judicial (Part-1) 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Judicial Section) 
**** 

Shastri Bhawan, New Delhi 

Dated the 16th March, 2024 

 

                                                    ORDER 

The president is pleased to engage following Advocates for 

conducting Central Government litigations before High Court of Rajasthan 
(PB) at Jodhpur and its Bench at Jaipur, Benches of Central Administrative 

Tribunal at Jodhpur and Jaipur, as shown in the Lists ‘A’ to ‘D’ below, with 
effect from the date of this order for a period of three years or until further 

orders, whichever is earlier:  

 

List ‘A’ 

RAJASTHAN HIGH COURT (PB) AT JODHPUR 

 

Sl. 

No. 

Name of 

Advocate 

Contact Details Enrolment No. 

 
Senior Panel Counsel 

 

1.  Ashwani 

Kumar 

Sharma  

New Building Chamber No. 33, 

Second Floor, Jhalamand, Jodhpur-
342005  

Mob: 9461872053 
Email: 
sharmaashwani62245@gmail.com 

 

R/19030/2006 

2.  Hans Raj 

Rawal  

9/677, Kudi Bhagtasni, Housing 

Board, Jodhpur.  
Mob: 9928476561 

Email: hansrajrawal161@gmail.com 

R/324/2002 

3.  Ladu Lal Teli  

 

1-K-18, R.C. Vyas Colony Bhilwara, 

Rajasthan-311001  
Mob: 9414112999 
Email: lltelibhilwara@gmail.com 

R/1225/1995 

4.  Mohan Lal  

 

1st A, Near Opposite, Kayamkhani 
Hostel, Polo 1st Paota, Jodhpur. Mob: 

9784586104 
Email: 

advmohanlaljaipal@gmail.com 

R/1366/2007 
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5.  Rajat Arora  DC-7, Kamalnehru Nagar, Opposite 

Shubham Hospital, Jodhpur, 
Rajasthan.  
Mob: 9928002538 

Email: juris.rajat@gmail.com 

R/2147(i)A/2012 

6.  Rajendra 

Choudhary 

 

46, Pratap Nagar, Shastri Nagar, 

Jaipur- 302016, Rajasthan.  
Mob: 9660299779 

Email: raj1c@rediffmail.com 
 

R/1673A/2009 

 

Central Government Counsel 

 

1.  Abhishek 

Sharma  

02, Ridhi Sidhi Tower, Near 
Rajasthan Patrika Office, Manji Ka 

Hattha, Paota, Jodhpur. 
Mob: 9799824007 

Email: advabhishek3809@gmail.com 

R/3809/2010   

2.  Sunny 

Choudhary 

Badiyasar  

98, Jagdamba Colony, Vaishali 

Nagar, Jaipur-302021 
Mob: 9414870967 
Email: 

sunnychoudhary151151@gmail.com 

R/4719/2019 

3.  Vinod Bhadu  5/117, Shikargarh, Army Area, 

Jodhpur, Rajasthan, Jaipur.  
Mob: 9414247376 

R/573/1990 

 

List ‘B’ 
 

RAJASTHAN HIGH COURT, JAIPUR BENCH 

 

Sl. 

No. 

Name of 

Advocate 

Contact Details Enrolment No. 

 
Senior Panel Counsel  

1.  Abhi Goyal  

 

41, Vishveshvraiya Nagar Ext. Near 

Triveni Nagar, Gopalpura Bypass, 
Jaipur.  

Mob: 8440011187 
Email: advabhigoyal@gmail.com 

R/994/2012 

2.  Balvinder Singh 

Brar 

  

A-184, Vidhyut Nagar, Ajmer Road, 
Jaipur. Mob: 9414265820 

R/404/1996 
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3.  Hanuman Singh 

Choudhary 

B-5, Paota, 6 C Road, Jodhpur-

342006 
Mob: 9549483412 
Email: 

advhanumansingh@gmail.com 

R/2963/2005 

4.  Kuldeep Sharma  1197, Banke Bihari Mandir Street, 

Kishan Marg, Barkat Nagar, Jaipur.  
Mob: 9929532528 

Email: 
kuldeeplegalsolve@gmail.com 

R/1227/2006 

5.  Mukesh Kumar  Mob: 9680000020 
Email: 
ru.mukeshgodara@gmail.com 

R/2067/2015 

6.  Praveen Singh 
Rajawat 

24, Raghu Vihar, Maharani Farm, 
Durgapura, Jaipur, Rajasthan  

Mob: 7665583973 
Email: 

Praveen.singh460@gmail.com 

R/539/2015 

7.  Rahul Kamwar  123, E-Block, Rajasthan High Court, 

Jaipur.  
Mob: 9829534548 
Email: rkachambers@gmail.com 

R/1711/2004 

8.  Rakesh 
Choudhary  

78/79 Govind Nagar, Near J.J. 
Valley Hotel, Mansarovar, Jaipur. 

Mob: 8561028941 
Email: 

2rakeshchoudhary@gmail.com 

R/2167/2016 

9.  Ram Singh Bhati  High Court Chamber A Block, 231, 

Jaipur, Rajasthan.  
Mob: 9929931111 
Email: ramsinghbhati@gmail.com 

R/189/1990 

10.  S.P. Singh  Mob: 9414214123 R/556/2006 

11.  Sanjay Mehla  Chamber No. 230, Block-A, IInd 
Floor, Ambedkar Circle, Jaipur-
302005 

Mob: 9414245796 
Email: 
advocatesanjaymehla01@gmail.com 

R/116/1992 

12.  Shivangshu 
Naval  

F-202, F- Block, Ganpati Enclave 
Apartment, Civil Lines, Ajmer Road, 

Jaipur302006  
Mob: 9680007333 

Email: 
shivangshunaval31@gmail.com 

MAH/1220/200
9 

13.  Shyam Agrawal 26-K, Jyotinagar, Housing Board 
Scheme, Near Vidhansabha, 
Lalkothi, Jaipur-302005  

Mob: 9314923451 
Email: info@shyamagrawal.com 

R/1206/2005 
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14.  Sitaram Yadav  

 

P. No. 335-A, Shyam Sharovar 

Colony, Kalwar Road, Govindpura, 
Jaipur.  
Mob: 9413559022 

 

R/4344/2007 

15.  Sumit Teterwal  A-177, Lane No. 5, Guru 

Jambeshwar Nagar, Queen’s Road, 
Gandhi Path, Jaipur-302021  

Mob: 9636661144 
Email: sumit.teterwal@gmail.com 

R/3094/2007 

16.  Umesh Kumar 
Vema  

68/183, Pratap Nagar Sanganer, 
Jaipur-302033  
Mob: 9828964211 

Email: umeshverma26@gmail.com 

R/1792/2004 

17.  Vijay Dutt 

Sharma  

B-5,/108, Kanchanjangha 

Apartment, Indira Gandhi Nagar, 
Near Khatipura, Railway Station, 

Jagatpura, Jaipur-302017  
Mob: 9828026981 
Email: 
sharma.vijaydutt1978@gmail.com 

R/1750/2000 

18.  Jaya Pandey 164, Santosh Nagar, New Sanganer 

Road, Jaipur 
Mob: 9829216143 

R/931/2006 

 
Central Government Counsel 

 

1 Baboo Lal Dhakar 29/M/29, Godavri Apartment, 
Pratap Nagar, Jaipur-302033 

Mob.7878596102                                                              
E-Mail: 

Bldhakar.Dhakar@Gmail.Com 

R/1880/2004 

2 Shiv Kumar  

   

Chamber No. 218, A Block, 

Rajasthan High Court,  
Jaipur-302005 
Mob.9001641691                                                              

E-Mail: 
Shivkumarjangir89@Gmail.Com   

R/299/2013 

3 Pritam Singh B-19, Goverdhan Puri, Galta Gate, 
Jaipur- 302003 

Mob.9602950183                                                   
E-Mail:  
Pritamsinghrhc@Gmail.Com   

R/1451/2016 

4 Aayush Mall 

   

B-137B, Rajendra Marg, Bapu 
Nagar, Jaipur- 302015 

Mob.8826860866 
E-Mail: 

Advaayushmall@Gmail.Com    

R/2005A/2017 
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5 Yuvraj Singh 

Rajawat 

   

D/18, Ambabari, Near Shiv Park, 

Jaipur-302039 
Mob.9672211119 
E-Mail:  Adv.Ysr3@Gmail.Com   

R/1096/2018 

6 Nachiketa Pareek

   

Chamber Lawyers, Ch. No. 8, Old 
Building, Rajasthan High Court, 

Jaipur 
Mob.8104444464 

E-Mail: 
Nachiketapareek@Gmail.Com 

R/2065/2018 

7 Atul Bhardwaj

  

   

Plot No.29, Radha Swami Nagar, 
Muhana Mandi Road, Brahman Ki 
Thadi, Mansarover, Jaipur-302020 

Mob.8058900925 
E-Mail: Advatul584@Gmail.Com 

R/3142/2018 

8 Angad Haksar

  

   

13a, Green Villas, Sohan Nagar, 
Mohru Nagar, Manyawas, 

Mansarover, Jaipur-302020 
Mob. 8769799928 
Email:Angad@Angadhaksarlawfir

m.Com 

R/4210/2018 

10 Shashank 

Jaiminee  

Plot No. 248, Barkat Nagar, Tonk 

Phatak, Jaipur-302015.  
Mob: 8003977700 

 

R/2461/2020 

11 Lalit Sharma  

 

231, Surya Nagar, Bharat Marg, 

Gopulpura Bypass, Jaipur 
Mob: 9829233334 
Email: 

lalitsharmajaipur@gmail.com 

R/2746/2005 

12 Rachna Goyal 

 

312, Wonder Heights, Malviya 

Nagar, Alwar, Rajasthan  
Mob: 9549556222 

Email: rachna.vijay@gmail.com 

R/532/2006 

13 Shobha Prabhakar 

 

52, III Floor, Rajasthan High Court, 

Jodhpur.  
Mob: 8826941998 
Email: 

advshobhaprabhakar@gmail.com 

R/1079/2014 

14 Aman Chain Singh 

Shekhawat 

 

90, Govind Nagar-II, Gokulpura, 

Kalwar Road, Jothwara, Jaipur-
302012  

Mob: 9462656371 
Email: 
amanchainsinghshekhawat@gmail

.com 

R/1885/2015 

15 Chandra Shekhar 

Sinha  

 

C-36, Shiv Marg, Dundlod Colony, 

Hawa Sarak, Jaipur-302019  
Mob: 9602617420 

Email: sinhadvocate@gmail.com 

R/1403/2016 
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16 Devesh Yadav 

 

75/5A, Shipra Path, Mansarovar, 

Jaipur, Rajasthan-302020.  
Mob: 9571710600 
Email: 

deveshyadavadvocate@gmail.com 

R/2951/2018 

17 Samaksh Dasot Mob: 8554853723 

Email: dasotsamaksh@gmail.com 

MAH/5161/2017 

 

List ‘C’ 

 
CENTRAL ADMINISTRATIVE TRIBUNAL, JODHPUR BENCH 

Senior Panel Counsel 

 

Name Contact Details Enrolment No. 

Kirta Ram 

Meghwal 

N-162, Ashyania Amarbagh,  

Pali Road, Jodhpuar,  
Mob: 9414300400 

Email: kirtaram@gmail.com 

R/549/1997 

 

List ‘D’ 

CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH 

 

Sl. 

No.  

Name of Advocate Contact Details  Enrolment No.  

 
Senior Panel Counsel 

 

1.  Dharmendra 

Agarwal  

Chamber No. 242, A Block, 
Rajasthan High Court, Jaipur. 

Mob: 9414055455 

R/520/1992 

2.  Manu Bhargav 

 

R-13, Govindpuri, Ram Nagar, 

Sodala, Jaipur 
Mob.9414048871                                                    
Email: 

advmanubhargavajpr@gmail.com    

R/93/1989 

3.  Rajesh Choudhary B-8, Crystal Mall, Near Sessions 

Court, Bani Park, Jaipur 
Mob: 9414252053 

Email: 
rajeshchoudharygs@gmail.com 

R/463/1998 

4.  Amol Vyas  E-708, Ground Floor, Nakul Path, 
Lal Kothi Scheme, Jaipur, 
Rajasthan 

Mob: 9828922876 
Email: vyasamol@gmail.com 

-- 
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5.  Shyam Agrawal 26-K-6, Jyotinagar Housing Board 

Scheme, Near Vidhansabha, 
Lalkothi, Jaipur-302005  
Mob: 9314923451 

Email: info@shyamagrawal.com 

R/1206/2005 

6.  Ms. Manjeet Kaur  4, Ajmera Garden, Kings Road, 

Jaipur-302019  
Mob: 9829239303 

Email: 
kaurmanjeet1965@gmail.com 

R/475/1998 

7.  Prashant 

Chaturvedi  

Mob: 9828023808 
Email: prashantadvt@gmail.com 

R/397/1993 

8.  Devrat Singh 

Raghav  

44, first Floor, Ramalaya Vatika, 
Paschim Vihar Extension, Jaipur-

302012 
Mob: 9166505210 

Email: 
devvratsingh220@gmail.com 

R/989A/2012 

 
Additional Central Government Standing Counsel 

 

1.  Rajaram 

Chaudhary 

   

09, Shubham Computers, 
Shubham Path, Shubham Vihar, 

Mahesh Nagar Extension- Jaipur 
302015. 

Mob. 9214628487 

R/4153/2010 

2.  Deepanshu 

Sharma 

   

D-37, Jyoti Marg, Bapu Nagar, 

Jaipur-302015. 
Mob.9509867176                                                  
Email: 
Sharmadeepanshu439@Gmail.Com 

R/3291/2019 

 

3. In the above lists, there are names of some Advocates who already figure 
in the panel of this Department. Their panel have been up-graded / changed here, 

therefore, such names occurring in earlier orders of this Department in the panel 
for same respective courts, stand omitted.  

 
4. The terms & conditions of the engagement of aforesaid Advocates will be 
governed by this Department’s OM No. 26(1)/99-Judl. dated 24.09.1999 read with 

OM No. 26(1)/2014/Judl. dated 01.10.2015 & instructions issued subsequently 
through OMs, especially the OM No. J-16/11/2017-Judicial dated 08.02.2018 

imposing certain restrictions on panel counsel. The aforesaid OMs are available on 
the website of this Department i.e. www.legalaffairs.gov.in in the tab ‘Judicial 
Section’ under heading ‘Circulars pertaining to litigations’. 

 
5. Hindi version of this order will follow. 

 
                                                                                                                                                                                                                                                                                                                                                                                                           

 

(Jaspal Singh Dhanju) 
Deputy Legal Adviser (Judicial) 
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F. No. J-11017/6/2024-Judicial                                              Dated : 16.03.2024 

 
 
Copy (through email) to:-  
 

1. PS to MoS (I/C) L&J 
2. PSO to Law Secretary/All Additional Secretaries and Joint Secretaries in the main secretariat 

of Department of Legal Affairs. 
3. Additional SGI, High Court of Rajasthan.  

4. Deputy SGI for High Court of Rajasthan at Jodhpur and at Jaipur. 
5. The Sr. CGSCs for CAT Jodhpur Bench and Jaipur Bench.  
6. The Registrar, High Court of Rajasthan at Jodhpur and at Jaipur. 
7. The Registrar, Central Administrative Tribunal at Jodhpur and at Jaipur. 
8. One copy of this order is uploaded on website of this Department i.e. www.legalaffairs.gov.in 

under tab ‘Judicial Section’ in the link ‘Orders related to empanelment of Advocates for Union 

of India’ for the information of panel counsel as above and all other concerned. 
9. Hindi unit, Department of Legal Affairs for Hindi translation of the order. 

10. Office / spare copy 

 

 

 

(Kumar Gaurva) 

Section Officer (Judicial) 

Tel. 011-23384945  
Email: judicial-dla@nic.in 
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F. No. J-11017/6/2024-Judicial (Part-2) 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Judicial Section) 
**** 

Shastri Bhawan, New Delhi 

Dated the 16th March, 2024 

 

                                                 ORDER 

The president is pleased to engage following Advocates for conducting 
Central Government litigations before various District & Subordinate Courts in the 

state of Rajasthan, as shown in the table below, with effect from the date of this 
order for a period of three years or until further orders, whichever is earlier:  

 
DISTRICT & SUBORDINATE COURTS IN RAJASTHAN 

 

Sl. 

No. 

Name of 

Advocate 

Contact Details Enrolment No. 

 
DISTRICT – JAIPUR 

 
ADDITIONAL STANDING GOVERNMENT COUNSEL 

 

1.  Amit Kumar 

Gupta 

B-191, Mahal Yojna, Jagatpura, 

Jaipur-17  
Mob.9314432569                                          
E-mail:  gupta.amit233@gmail.com 

 

R/2089/2008 

2.  Naveen Kumar 

Jain  

93, Lav Kush Nagar, Tonk Phatak, 

Jaipur.  
Mob: 9828077498 

R/38/1998 

 
DISTRICT – NAGAUR 

 
ADDITIONAL STANDING GOVERNMENT COUNSEL 

 

3.  Govind Prakash 

Soni 

2nd Floor, Vijay Tower, Opp.old 
Govt. Hospital, Nagaur, Rajasthan                                            

Mob. 7737689313  

R/256/1982 

 
DISTRICT – BIKANER 

 
ADDITIONAL STANDING GOVERNMENT COUNSEL 

 

4.  Manoj 

Kachhawa 

11/414, M.P. Colony, Bikaner, 
Rajasthan 

Mob: 8946815190 
Email: mkkachhawa@rediffmail.com 

R/2307/2019 
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5.  Prem Sukh G.L. Pathano Ka Mohalla, Phar Bazar, 

Bikaner-334001 
Mob: 9829472987 

R/2012/2001 

6.  Sharwan 

Kumar  

Badi Jassolai, Bikaner 
Mob: 958826889 

R/60/1995 

7.  Sandeep 

Swami  

-- R/1938/2004 

8.  Sukh Ram 

Meghwal  

Nokha Road, Bikaner, Rajasthan. 

Mob: 9782460189 

R/1794/2006 

 
DISTRICT – BHILWARA 

 
ADDITIONAL STANDING GOVERNMENT COUNSEL 

 

9.  Ladu Lal Teli  1-K-18, R.C. Vyas Colony Bhilwara, 
Rajasthan-311001  

Mob: 9414112999 
Email: lltelibhilwara@gmail.com 

R/1225/1995 

 
DISTRICT – KOTA 

 
ADDITIONAL STANDING GOVERNMENT COUNSEL 

 

10. Ashok Kumar CHH 13, Ambedkar Colony, Kunhadi, 
Kota-324008 

Mob: 8078627447 
Email:ashokbadaladvocate@gmail.com 

R/897/1995 

 
3. The terms & conditions of the engagement of aforesaid Advocates will be 

governed by this Department’s OM No. 27(11)/99-Judl. dated 24.09.1999 read 
with OM No. 26(1)/2014/Judl. dated 01.10.2015 & instructions issued 
subsequently through OMs, especially the OM No. J-16/11/2017-Judicial dated 

08.02.2018 imposing certain restrictions on panel counsel. The aforesaid OMs are 
available on the website of this Department i.e. www.legalaffairs.gov.in in the tab 

‘Judicial Section’ under heading ‘Circulars pertaining to litigations’. 
 
4. Hindi version of this order will follow. 

 
                                                                                            

 
 

 (Jaspal Singh Dhanju) 

Deputy Legal Adviser (Judicial) 
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F. No. J-11017/6/2024-Judicial                                                                            Dated: 16.03.2024 
 
 
Copy (through email) to:-  
 

1. PS to MoS (I/C) L&J 
2. PSO to Law Secretary/All Additional Secretaries and Joint Secretaries in the main secretariat 

of Department of Legal Affairs. 

3. Additional SGI, High Court of Rajasthan.  
4. Deputy SGI for High Court of Rajasthan at Jodhpur and at Jaipur. 
5. Standing Govt. Counsel for District Jaipur, Nagaur, Bikaner, Kota  
6. Cash (LA) Section for payment of retainership fee to Standing Govt. Counsel, Bhilwara (Shri 

Ladu Lal Teli) with effect from the date of this order.  
7. The Pay & Accounts Office, Department of Legal Affairs, New Delhi. 
8. One copy of this order is uploaded on website of this Department i.e. www.legalaffairs.gov.in 

under tab ‘Judicial Section’ in the link ‘Orders related to empanelment of Advocates for Union 
of India’ for the information of panel counsel as above and all other concerned. 

9. Hindi unit, Department of Legal Affairs for Hindi translation of the order. 
10. Office / spare copy 

 

 

 

(Kumar Gaurva) 

Section Officer (Judicial) 

Tel. 011-23384945  
Email: judicial-dla@nic.in 
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